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31116. Shri Yajna Datt Sharma: Will 
the Minister of Home Main be 
pleased to state: 

(a) whether it has come to the 
notice of Government that due to 
reduction of liquor prices in Haryana, 
the smuggling of liquor into the Union 
Territory of Delhi has increased; 

(b) the steps Government propose 
to take to check this; and 

(c) whether there is any proposal 
to reduce the liquor prices in Delhi 
also? 

The lWniIter of State 10 &be 1IJDIs-
try of Home Mairs (Sbri VidYa 
Charan Shukla): (a) The Govern-
ment of Haryana have reduced the' 
rates of liquor with effect from 1st 
April, 1967, but no case of smuggling 
from Haryana into Union TerritoI'J 
of Delhi has come to notice 10 far. 

(b) Does not arise. 

(c) There is no such proposal at 
present. 

Deihl-Himachal Pradesh Joint st'rvicies 
Cadres 

318'7. Sbri Yajna Oatt Sharma: Will 
the Minister of Home Mairs be 
pleased to state: 

(a) whether there is any propoul 
to separate the joint service cadres 
be .ween Delhi Himachal Pradesh; and 

(b) the number of central cadre 
officers in both the States? 

The Mlnlster of State lD tile MmI.-
tr7 01 Home Mairs (SbrI VlcbIa 
CbaraD Slnla): (a) No, Sir. 

(b) The Delhi, Himachal Pradesh 
and Andaman and Nicobar Islands 
Civil Service is a Central Civil Ser-
vice and the Delhi, Himachal Pradesh 
and Andaman and! Nicobar Is1am:la 
Police Service is a Central Police 
Service. The number of officers of 
t ~  Servicps working under the 
Delhi Administration and the Govern-




